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([THE MINISTER OF LABOUR
AND REHABILITATION / stq ¥
gaarg #=1( SHRI R. K.LKHADILKAR):

(a) A total number of 35.57 lakh refugees
have entered India upto 24.5.1971
following civil strike in East Bengal.
Religion-wise figures have not been
maintained.

(b) The Government have no in-
formation.

(¢) Upto 24.5.71, 18,19,601 persons
were in different relief camps in the border
States of West Bengal, Assam Meghalaya
and Tripura.

(d) The refugees are allowed food-
stuff worth Re. 1 per head per day in
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to Question,, 38

West Bengal and Rs. 1.10 per head per
day in Assam, Meghalaya and Tripura. In
addition to improvised shelter,
arrangements are also made to provide
medical assistance and steps taken to
control epidemics.

(e) to (g). The Secretary General of the
United Nations was approached with a
request for aid on humunitarian grounds
for the refugees from UN system and
other  related  organisations.  The
Government of India have also stressed
that it is for the international community
to ensure that these refugees who are
foreigners in India should go back to the
country of their origin and also the
international community should persuade
the Government of Pakistan to create
conditions which would make this
possible.]
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UNEMPLOYMENT ALLOWANCE

* 127. SHRI NIRANJAN VARMA:
SHRILAL K. ADVANI: SHRI
SUNDAR SINGH

BHANDARI:
SHRI J.P. YADAYV:

j[ ] English translation.
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SHRI MAN SINGH
VARMA : SHRI N. K.
SHEJWAL-

KAR

Will the Minister of LABOUR and
REHABILITATION/ sy site qaafa st

be pleased to state:

(a) whether any scheme has been
formulated for granting an allowance to
the unemployed; and

(b) if so, what are the details thereof
and if not, the reason therefor?]
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(b) Does not arise. |

PURCHASE OF SILLIMANITE BY BOKARQ
STEEL PROJECT

*128. DR. SALIGRAM:
SHRI KR1SHAN KANT: SHRI
RAJENDRA PARTAP

SINHA: SHRI ARJUN
ARORA:

Will The Minister of STEEL AND
MINES/sstrra afa: “H *rat be pleased to
state:

(a) whether Bokaro Steel Project
propose to purchase Assam sillimanite
situated in Bihar;

(b) if so,
therefor; and

what are the reasons

(c) the details of the purchase?

[RAJYA SABHA ]

to Questions 40
THE MINISTER OF STEEL
AND MINES /| zeqm &t @™

wat ( SHRI  S. MOHANKUMAR-

AMANGALAM ) (a) No
decision has been taken by Bokaro
Management in this regard.

(b) and (¢) Do not arise.
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COOPERATIVE SOCIETIES

*129. SHRI J. P. YADAV: Will the
Minister of AGRICULTURE/ fifa *T5ft
. bepleased to state:

(a) the amount of loans given by the
co-operative societies separately in each
of the States;

(b) the percentage of such loan in the
States of Maharashtra, Tamil Nadu
Gujarat, Bihar, Bengal, Assam and Orissa
separately;

(c) whether it is a fact that though it
has been stated that the weaker State

t[ ] English translation.



